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1
Omkara Asset 

Reconstruction 
Pvt Ltd

24.02.2025         281,016,244         150,895,482 
Secured 
Financial 
Creditor

 3,24,00,000 No

Land at Mouja 
Kurha 

admearusing 
63,500 Sq.M. and 

Plant and 
Machinery 

therein

 NIL 41.78 No No No           130,120,762 No

2

Akola Janata 
Commercial 

Cooperative Bank 
Ltd

20.02.2025         155,995,100         155,995,100 
Secured 
Financial 
Creditor

 3,24,00,000 No

Land at Mouja 
Kurha 

admearusing 
63,500 Sq.M. and 

Plant and 
Machinery 

therein

 NIL 43.19 No No No No No

3
CFM Asset 

Reconstruction 
Pvt Ltd

17.02.2025            40,261,852            40,261,832 
Secured 
Financial 
Creditor

 3,24,00,000 No

Land at Mouja 
Kurha 

admearusing 
63,500 Sq.M. and 

Plant and 
Machinery 

therein

 NIL 11.15 No No No 20 No

4
The Yawatmal 

Urban Co Op Bank 
Ltd

24.02.2025            14,048,002            14,048,002 
Secured 
Financial 
Creditor

 3,24,00,000 No

Land at Mouja 
Kurha 

admearusing 
63,500 Sq.M. and 

Plant and 
Machinery 

therein

 NIL 3.89 No No No No No

Total 491,321,198 361,200,416 -               100          130,120,782  

Annexure-3
Name of corporate debtor: Vidarbha Sugar Mills Pvt Ltd; Date of commencement of CIRP: 10/02/2025; List of stakeholders as on: 30/04/2025

List of Secured Financial Creditor

Details of claim received Details of claim admitted
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